
ijt. .• _ • ,

„ . Applicant

i|l.. " CENTRAL ADMINISTRATIVE TRIBUNAL
-  PRINCIPAL BENCH

OA 2131,/2001
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Hon'ble Shri Govindan S- Tampi, Member (A)
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(By Advocate Shri S.P.Chad ha)
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UNION OF INDIA : THROUGH

1,. Secretary

Ministry of Communication,
Sanchar Bhawan

New Delhi.

2 - Senior G e n e r a1 M a n ag e r
Mahanagar Telephone Nigam Ltd. (MTNL)
K i d w a i B l "i a w a n , N e w Delhi-

...Respondents

( N o n e p r e s e n t j

Ji^LORAQ.

By.J±otilbL^„SjLt ,_J,^alishjTLL„SmiILla.§t.haiXx.J^

We have heard Shri 3.P.Chadha, learned counsel

i n t h i s a p p1i cat ion.

2. The applicant who is working as Sweeper

w i t h r e s p o n d e n t-2 i.e„ M T N L, Ne w Delhi s u bm i ts t ha t

i"espondents have failed to follow and implement

■ t
certain instructions issued by Govt. of India, D0P8; f

by OM dated 16-1-1976 as amended by DM dated 2-2-1977.

3. Learned counsel has submitted that the

above OMs are issued by DOP&T and are applicable to

the case of the applicant. In this connection, he

submits that the applicant had made representation to

r e s p o n d e n t-2 o n 22-12-2 0 0 0 f o11o wed by a n o t he r

i-eminder on 4-6-2001 for which no re^ply has been given



so far- Hence this OA- The main'relief is to direct

the respondents to ensure the compliance of the

aforesaid instructions of the Govt- of India, OOP&T

and to appoint the applicant as Peon on transfer from

the p^'OSt of Pweep^'or in whicn s-ne nas f endet ed mur "c-i

t, I'l a n 2 6 • y e a i - s o f s e r v i c e

4  N o t i n g t h e a b o v e f a c t s and s u b m i s s i o n s ,,

the OA is disposed of with a direction to the

respondents to dispose of the applicant's aforesaid

i e,oresen tat ions within three months from the date of

receijot of a copy of th].s order „ They sha 11 do so by

passing, a reasoned and speaking order and communicate

t he sarne to t he app 1 i can t,, No o rder as to costs -

(Govindan S„ Tampi) (Smt- Lakshmi Swaminathan)
M e rn b e r (A ) V i c e - C h a i r rn a n (J )
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